
ASSETS & LIABILITIES
(At a glance)

NAME OF THE JUDGE        : Justice S. Siri Jagan
DATE OF APPOINTMENT  : 10-2-2005

ASSETS OF THE JUDGE

IMMOVABLE PROPERTY MOVABLE PROPERTY

Land Buildings
Total Amount

in Bank
Deposits FD/SB

Gold &
Silver

(Weight)

Vehicles
(Nos.)

Shares, Mutual Funds &
others if any

(1) 
Inherited

property of 2/5th

undivided share
in 60 cents 

(2) 
self acquired

property of half
of 1/8th

undivided share
in 16.752 cents 

(3)
Inherited 2/240th

share in the
Mayyanad

Higher
Secondary

School
comprised in 3
acres and 24

cents
(approximately)

Apartment
having area
of 1690 sq.
ft. situated

in the 16.752
cents, jointly
owned with

wife

Rs.8,16,764.36
( Rupees Eight
lakhs sixteen

thousand seven
hundred and

sixty four only)

Nil Nil

(1) 
Bonds worth 
Rs.2,20,000/-,

(2) 
630 shares of face  value
of Rs. 10/- each in five

companies,
(3) 

Rs.5,75,000/-  in LIC
Policies,

(4) 
Rs.2,49,163.52 in Public

Provident Fund and
(5) 

Rs.3,20,717/- in General
Provident fund.

LIABILITIES

Particulars:-

Rs. 4176/- balance of House building advance.

------------------------------------------------------------------------------------------------
Note:-  Further details available with the Hon'ble Chief Justice



ASSETS & LIABILITIES
(At a glance)

NAME OF THE SPOUSE    :   Dr. M. Jayalekshmi

ASSETS OF THE SPOUSE

IMMOVABLE PROPERTY MOVABLE PROPERTY

Land Buildings

Total Amount
in Bank
Deposits
FD/SB

Gold &
Silver

(Weight)

Vehicles
(Nos.)

Shares,
Mutual Funds

& others if
any

(1) 
Inherited property

of 4 cents and 
(2) 

self acquired
property of half of

1/8th undivided
share in 16.752 cents

Apartment having
area of 1690 sq. ft.

situated in the
16.752 cents,

jointly owned with
husband

Rs.
17,48,159.95

(Rupees
Seventeen
lakhs forty

eight
thousand one
hundred and
fifty nine and
paise ninety

five only)

240 grams
of gold

ornaments
Nil

(1) 
Bonds worth
Rs.2,20,000/-

(2)
Rs.4,10,800/-

in LIC
Policies and 

(3)
Rs.4,86,972.66

in Public
Provident

Fund

LIABILITIES

Nil

------------------------------------------------------------------------------------------------
Note:-  Further details available with the Hon'ble Chief Justice



ASSETS & LIABILITIES
(At a glance)

NAME OF THE DEPENDENT
CHILD/CHILDREN :     S. Roshny

ASSETS OF THE  DEPENDENT CHILD/CHILDREN

IMMOVABLE PROPERTY MOVABLE PROPERTY

Land Buildings

Total Amount
in Bank
Deposits
FD/SB

Gold &
Silver

(Weight)

Vehicles
(Nos.)

Shares,
Mutual Funds

& others if
any

Nil Nil

Rs.79,300/-
(Rupees

Seventy nine
thousand and

three
hundred

only)

Nil Nil Nil

LIABILITIES

Nil

------------------------------------------------------------------------------------------------
Note:-  Further details available with the Hon'ble Chief Justice


